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outmoded DMT Plant by a giant Indian
Textile Co. from USA ; and

(b) whether purchase of such plants is in
keeping with present Government policies
regarding import of second hand machi-
nery ?

THE MINISTER OF INDUSTRY (SHRI
NARAYAN DATT TIWARI) : (a) and (b).
Presuming that the reference is to the import
of a second-hand D.M.T. plant by M/s.
Bombay Dyeing and Manufacturing Co.
Ltd., it may be mentioned that approval to
import capital goods (including second-hand
machinery) was granted in April, 1979 aftcr
Government had satisfied themsclves that
the condition of the seccond-hand plant was
satisfactory.
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Reversion of Deputationists (o their
Parent States/Departments in RAW

8745. SHRI LALA RAM KEN : Will
the PRIME MINISTER be pleased to state :

(a) whcether the attention of Government
has been drawn to the news appearing in the
Times of India dated I7th March, 1983
under the caption ‘RAW Staff body for end
to deputation’ ;

(b) whether cadres of various oflicers/
staffl have been formed and option of the
staff taken ;

(¢) whether cadres rules have been for-
mulated and being implemented ; and

(d) steps being taken to send back the
deputationists to their parent States/Depart-
ments ?

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI) : (a) Yes, Sir.

(b) and (¢). Cadrc Rules have been
formulated and are in the process of being
implemented.

(d) It is not intended to revert all deputa-
tionists to their parent States/Departments.
Keeping in view the special requirements of
the organisation, deputationists will continuc
to be needed.

Review of Progress Made by Union
Territories under 20-Point Programme

8746. SHRIMATI JAYANTI PATNAIK :
Will the Minister of PLANNING be pleased
to state





